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(c) Regarding 'at the proposals In 
respect of road overhridges and the level 
crossing at ~ripura are being examined 
jointly by the State Government and the 
Railway. No proposal for level crossing 
at Dhutra has been sponsored by the 
State Government. Regarding 'b' the 
proposed extention for the use of general 
public can be under taken by the Rail-
ways~ if the proposal isspon~ored by 'he 
State Govt. with an undertaking to 
bear its cost. 

ReDo,'atioD and modernisatioa of 
SamtJalpur, Samba1pur Road, 

Rail"ay Station 

6882. SHRI SRI BALLA V PANI. 
GRAHl: WIll the MJnlster of RAIL-
WAYS be pleased to state = 

(a) whether there is any demand from 
different quarters (or renovation and 
nodernisat on of SambaJpur, Sambalpur 
Road. Jbarsuguda, Brajrajnagar, BeJpahar 
and Talcher Stations in South Eastern 
Railway; and 

(b) if so, the steps taken in tbis 
regard ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a> Out of 
the station mentioned. there have been 
demands for modernisation (,f Sambalpur. 
Sambalpur Road and Jbarsuguda Railway 
Stations. 

(b) The fol1owing steps have be~n 
taken for modercisation of Sambalpur 
Road and J harsuguda Railway Stations:-

(i) SalDbalpur Station 

Sambalpur was improved in 1985-86 
with provision of two retiring rooms and 
new booking office and tbe stalion buildIng 
was also given a face-lift. 

(iI) Sambalpur Road Statioo 

Improvement to cjr~ulatiDg area and 
Itation buildinl at SambaJpur Road 

Station could not be taken up due to 
space cODstraint. Efforts are being made 
to acqujre additional land in consultation 
with city improvement tl ust and Local 
Civil Author.ties. 

(iii) JbarsDguda StatioD 

At Jharsuguda Station, provision of a 
sew booking office, Parcel Office and 
upper class Waiting HaH has been san-
ctioned and the work is in progress. 

Aid to voluDtary organisation 

6883. CH. RAM PRAKASH : Will 
the Minister of HEALTH AND FA \rilLY 
WELFARE be pleased to state: 

(a) the detai Is of schemes which are 
being implemented during the current plan 
for giving assistance to voluntary orlanis-
ations In tbe sphere of family welfare and 
primary health care sel vice; 

(b) the extent of assistance provided 
to the vountary organisations during the 
first two years of the Seventh Plan; 

(c) the nun:ber of voluntary organis-
at ions given such assistance and tbe 
achievement made; and 

(d) whether any modification in the 
existing rules and procedures regarding 
grant of financial assistance to the \'O'UO-
tary organisations is being considered by 
Government ? 

THE MINISTER OF STATE IN 
THE MINISTRY HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) <a> Tb= details of various 
schemes which ate b.!ing implemented in 
tbis Ministry during the current plan for 
giving assistance to voluntary organis-
ations in tbe sphere of fami'y welfare aDd 
primary health care is gIVen in the state-
ment below. 

(b) and (c) The informatioD is beinJ 
collected 

(d) No, Sir. 




